
THE GAUHA HIGH COURT
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION NO,gO
Dated Guwahati, 2!'t July,2023

In paftial modification of this Registry's earlier notification No. 51 dated

22.7.2O2O Gauhati High Couft has been pleased to direct that, the facilities for
providing vehicles to the Hon'ble sitting Judges of other High Courts during

their visit to the State of Assam is restricted to reciprocal basis only except
pickup and dropping from Airport/railway Station/Bus Station to/from place of
stay.

This notification will come into force with immediate effect.

By Order,

s))-
REGTSTRAR (ApMN.)

Memo No. HC. llr-o7 lzol-s l 4oo9-4o25lc Dated zt.7.zoz3
Copy to:
1. The Registrar (Vigilance/Judicial/Establishment), Gauhati High Court, Guwahati.
2. The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court,

Guwahati.
3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High

Court, Guwahati, Guwahati.
4. The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench Aizawll

itanagar Permanent Bench, Naharlagun.
5. The Senior Information Technology Consultant, Gauhati High Couft, Guwahati.
6. The Joint Registrar-cum-osD (Protocol), Gauhati High court, Guwahati.
7. The Joint Registrar, r, Gauhati High Court, Guwahati.

, Gauhati High Court, Guwahati.B. The Deputy Registrar,
9, The Asstt. Registrar, Gauhati High Court, Guwahati.
10. The Librarian-cum-Research officer, Gauhati High court, Guwahati..
11. The P,S. to Hon'ble Mrs./Mr. Justice

Court, Guwahati
Gauhati High

12. The Project Manager, Gauhati High Court, Guwahati. He is requested to upload
this Notification in the website of the Gauhati High court

13. The Court Manager, Gauhati High Court, Guwahati.
14. The A.o. (Judicial), Protocol Section, Gauhati High couft, Guwahati.
15. The A.O. (Judicial Gauhati High Couft, Guwahati
16. The Protocol Officer, Gauhati High Court, Guwahati.
17. The c.A. to the Registrar General, Gauhati High couft, Guwahati.
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